No.Estt.(R1S)/46/2015

Ordar

On account of creétion of new Courts |
No.F.l(Z)Nyay/?_OlS dated 12.05.2015
transfers/postings of the Judicial Officers in the Di

=t

the District Judge Chdre vide Government
and administrative : exigencies,

Damg: 21.05.2015

following

Name of Officer

strict Judge Cadre, are hereby made ;-

S, From TO Vice
No. | SARVA SARVA
SHRI/MS,; SHRI/MS.:
1. {AMAR SINGH JUDGE, SPL.COURT | AD] NO.2, BARMER | NEW o
FOR DACOITY CASES,
| PHOLPUR _
3 [KallasH CrAND Tam, NO.16, JAIPUR | JAD], SAGWARA NEW
GUPTA METROPOLITAN, (DUNGARPUR)
' ' JAIPUR _.
} i 3. |RAVI PRAKASH SPL.JUDGE, SC/ST | [ADI NO. 2, NIMBAHERA |NEW
. SHARMA CASES COURT, AIMER (CHITTORGARH)
L 14 | DHIRENDRA, AD] NO.3, SIKAR AD1, BHAWANIMANDI | NEW
l SINGH RAJAWAT {JHALAWAR) _
! 5. Ikum. MADHYT P.0Q., RENT APPELLATH | ADDITIONAL SESSTON NEW
DINKAR TRIBUNAL, KOTA COURT, WOMEN ,
; ATROCITIES CASES. _
! i _ NO.2, KOTA _ W
5. |SATISH KUMAR AD] ND.2, ADI NO.2, ABU ROAID NEW -
VYAS CHITTORGARH {SIRGHT)
7. GANESH Klimarz ADJ NQ.6, JODHPUR ADJI NO.2, TDARA NEW
METROPOLITAN, (ALWAR) :
! JODHPUR : -
8. [AJAY KUMAR ADI NO.3, JODHPUR | 1ADI, JODHPUR NEW
- | BHOJAK METROPOLITAN, DISTRICT
IR JODHPUR
—
9. [IAG MOHAN P.D., RENT APPELLATEH ADJ, PALI NEW
SHARMA {TRIBUNAL, JAIPUR - :
10. | YOGESH KUMAR ADI NG.2, ALWAR ADJ, MERTA NEW
GUPTA
11. [JAG MOHAN ADJ NO.3, BHARATPUR [ ADDITIONAL SESSION NEW
AGARWAL-TI COURT, WOMEN
{ON REQUEST) ATROCITIES CASES
| NO.2, JAIPUR
METROPOLITAN
12. IMUKESH TYAG!  [ADJ, DUNGARPUR AD], LAXMANGARH RAMESHWAR
(ON REQUEST) (ALWAR) DAYAL ROHILA
13. | RAMESHWAR ADJ, LAXMANGARH ADI NO.2, NAGALR NEW
DAYAL ROHILA  [(ALWAR)
(ON REQUEST)
14, {KAMAL ADI NO.1, AIMER PO, RENT APPELLATE | VACANT
CHHANGAN] TRIBUNAL, AIMER
15. | DEEPAK PANDEY [AD) NO.4, JAIPUR PO, RENT APPELLATE  |JAG MOHAN
METROPOLITAN TRIBUNAL, JAIPUR . SHARMA
16. | SOHAN LAL ADJ, KEKRI (AJMER) | |ADJ, KISHANGARN PREM CHAND
SHARMA (AIMER) SHARMA
(ON REQUEST)
| 17. | PREM CHAND ADJ, KISHANGARH AD), KEKRL (AIMER): | SOHAN LAL
| | sHARMA {AIMER) SHARMA
- ‘k{’/

A
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Name of Officer Fram TO ’\Ticn il ' i |
.| sarva : SAkva . -
SHRI/MS.; SHRI/ms.; | !
——— RS !
MS. BINA JAIN ADJ, AKLERA SPL.IUDGE, sc/sT ASHOK ; i
(ON REQUEST) (JHALAWAR) CASES COURT,

CHAUDHARY |

JHALAWAR
s S e |
19, | ASHOK SPLIY JUDGE, SC{’ST ADJ, AKLERA MS. BINA JAIN
CHAUDHARY CASES COURT (JHALAWAR) : !

JHALAWAR

]

Civil Judge Cahle i
to Senlor Civil Judge Cadre as Senior Ciyil Judge-Cum-ACIMs vide Govt. Ofder
No.F.19(1 : dated purely on ad-hoc basls under rule 19 ot 3
Rajasthan Judlelal Service Rules, 2010, arq her by transferred/posted as Presiding Ofﬂﬁers '

of the Courts shown agamst their names In Column Ne. 4 from the date of joining at the:r j
respective places - , o - ! . i

Name of Officer ] FROM TO Vice ~ ‘

SARVA SARVA

SHRI/MS, : | SHRI/MS.: :
fINME .1

RAJENDRA SINGH [ & IM, BAGIDORA SR.CJ & ACIM, NEWLY f |

JATAV (BANSWARAI) MANGROL (BARA, ) UPGRADED )

MANOJ-W C) & IM, NIMBAMERA |SR.C1 & ACIM, NEWLY

(CHITTORGARH) | | GHATOL UPGRADED
(BANSWARA) B ‘*"f

Cum-ACIM Courts vide Government Order No.
view of administrative exngenmes follewlng tran
senior Clvil Judge Cadre,

are hereby made :-

1(1)Nyay/2014 date

IIY
Bue to upgradation of Civil Judge & Judicihi Maglstrates Courts bs Senior Chvil Judige‘
fers/postings of the J dicial Officers in: the

I3 :
i

12.05.2015 anq:! in

5. Name of Officer
No.

1. |AJAY KUMAR

SARVA SHRI/MS..

-

Friom

TO

Vige
SARVA : '

2. |KAIDAR NATH

AD&L.SR.CJ-CUMF-JQC_:M

‘ . SHRI/MS.j
5R.CI-CUM-ACIM SR.CI-CUM-ACIM, NEWLY
NO.1, BIKANER RAWATBHATA UPGRADED

(CHITTORGARH :
SR.CI-CUM-ACHM, NEWLY

NO.1, BHARATPY NOKMA (BIKANER) UPGRADEL
3. |DR. MANOI KUMAR" | ADDL. SR.C)-Cum SR.CI-CUM-ACIM,  [NEwLY
__|son1 ACIM NQ.3, KOTA RINGUS (SIKAR) UPGRADGELD
MADHU SUDAN RAT © |sp CJ-Curn-ACIM SR.C1-CUM-ACIM - NEWLY
NO.3, ALWAR ° NAGAR UPGRADED r
: (BHARATPUR) l
5. | SHAILESH JARIA ADDL. SR.¢J- Cum+ SR.C-CUM-AC] NEWLY
, : ACIM NO. 1, AJME PADAMPUR UPGRADED
[ g e 4 {GANGANAGAR
1 6. |NIHAL CHAND. Addl, Sp, Ci- Cum SR.CI-CUM-ACIM NEWLY
: ' ACMM NOL15, JAT UR | DUNGARGARH UPGRADED
_ METROPOLITAN, (BIKANER) 5
e {JAIPU
‘ 7. |Ms. REnu ADDL. 5R.CJ-Cumn E SR.CI-CUM-ACIM,  |NEWLY
SRIVASTAVA ACIM NO.1, ALWA LAXMANGARH UPGRADED
/ | | (SIKAR) - F_J-
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Name of Officer - From - YO Vice :
SARVA SHRI/MS.; SARVA
‘ ‘ SHRI/MS,; s
PAWAN KUMAR ADDL. SR. Ci-Cum- | ADDL. SR.c1-chm. BHANY b
AGARWAL ACMM NO.1, JODHPUR {ACTM NO.2, KUMAR o
' . METROPOLITAN KISHANGARH - | B
d - I {AIMER) : |
! SN
SHIV KUMAR-1 ADDL. SR. CJ-Cunj- SR.CI-CUM-ACIM, [New,v [
_ ACMM NO.4, JODHPUR |DEGANA (MER A} |UPGRADED !
METROPOLITAN f . )
——ee 3
BHANU KUMAR ADDL. SR.C3-Cumf  [SR.C)-CUM-AC M, INEwry - : S
ACIM NO.2, DEOGARH UPGRADED |
‘ KISHANGARH (AIMER) (RAJSAMAND) . R
et KIS W :
11, [PANKAY BANSAL Addl. Sr. C)-Cum- SR.CI-CUM-ACIM,  [NEWLY |
i ACMM NO.21, JAIRUR SADULSHAHAR UPGRADED [
| METROPOLITAN HQ. AT | (GANGANAGAR
i : SANGANER . : _ |
' v, ‘w ————— i ] ]
12. |MAHAVIR PRASAD | ADDL. sr.0)caml SR.CI-CUM-ACIM, | RISHI o
| leupta ACIM, JHALAWAR | MAKRANA(MERTA)  |KUMAR I
13, IM3. KUNTAL 1AIN ADDL, SR.€)-Cum SR.CJ—CUM-AC;M, . |NEwLy i
ACIM NO.1, KOTA DUDY UPGRADED ' {
(QAIPUR DISTRICT) o P
14. [MS. DIKSHA $r.C)-Cumi-ACIM, ADDL. SR.C)-CUM-  [SMT. REKMA ;o
_ FATEHPUR (SIKAR} ACIM, KARAUL CHAUDHARY ;
15. |SMT. REKHA ADDL. SR.CI-Cum SR.CI-CUM-ACIM, [ms. DIKSHA |
CHAUDHARY ACIM, KARALILY FATEHPUR (SIKAR) . e :
16. FRISHI KUMAR oiCI-Cum-ACIM, | (SR CI-CUM-ACIM, NEwLy ' ‘ 1
(ON REQUEST) MAKRANA(MERTA LOONKARANSAR UPGRADED ;
: (BIKANER) i
T ——— - ]
17. [RAKESH KATARA ADDL,Sr.CI-Clym- SR.O-CUM-ACIM, | NEwly
{ON REQUEST) ACMM NO.5,J0DHPUR CHOMAHALA UPGRADED
i : METRCPOLITAN (JHALAWAR)
18. [PRADEEP KUMAR SR.C)-Cum-ACIM, SR.CI-CUM-ACIM, | NEWLY ,‘
MODI BARAN NADBA] - UPGRADED :
___ {(ON REQUEST) (BHARATRUR) | B j ;
| v | } 1
Due to upgradation of CM! Judge and Jy Ielal Magistrates Coufts in the Senior Chvll i
L

P Judge-Cum-ACIM Courts Cadre vide Gover ment Order No.F.l(i)Nyay/‘zDM déted ‘
12.G5.2015 and in view of administrative exigencies, following trarjsfers/postings of the | S

)

F,:. Name of Officer From : f TO Vice .
No. | SARVA SHRI/Ms,; ‘ ' SARVA )
SHRI/MS.; :
1. |SUMARATH LaL MEENA | CJ & IM, GHATOL AC) & MM NO.35, | NEw ;
) (BANSWARA) JAIPUR . |
. | [METROPOLITAN HQ. ;
* AT AMER :
<. IMS. ANIU SACHAN Cl &, - |C) &M, SIWANA VACANT i
CHHIPABARGD (BALOTRA) :
{BARAN) : .
_"%"ﬂ‘_‘_h—u*”ﬁ—“—___ | ) ;
3. [MS. AJANTA AGARWAL | ¢ & JM, NADBA] AC) & MM NO, 22, VACANT
(ON REQUEST) (BHARATPUR) JAIPUR '
METROPOLITA .
m_‘h._‘__" .
SANTOSH KUMAR CJ & IM, NAGAR CJ) & JM, DOON NEW ;
MEENA (BHARATPUR) [ (TONK)
- —_gf-——ﬁ-——_.‘.._._—k—-ﬁ_-w - i R
MUNESH cHaND CCT RIM, NOKHA f CJ & IM, WEIR ’ VACANT
: YADAV o {BIKANER) ] (BHARATPUR)
' : !
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, s ] |
1 Mame of Otflcer From TO Vice » |

. . SARVA -
No. |SARVA SHRI/Ms.; . | SHRI/MS.: | f
6. [ASHUTOSH GOSINHA CJ & IM, DUNGARGARH C & IM, GANGRAR  [VACANT g !
: (BIKANER) - - | (CHITTORGARH) L ]
I e S i I —
7. |PARVEZ AHMED Cl& i, ©1 &M, PACHPADRA | NEW = i
LOONKARANSAR (BARMER) f P
{BIKANER) _ ; (
8. [VINOD KUMAR CI &M, RA_WATBH]&TA CJ 8 IM, KOTKASIM | NEW g‘ |
___|SHARMA (CHITTORGARH) (ALWAR) e |
8. [SMT, ANAMIKA SARAN [C] & M, pa AMPU SPL. JM(N.1. AC RAHUL | i
: (GANGANAGAR) | - CASES) CQURT | CHAUDHARY
! NO.2, BIKANER : .
10, | SURESH KUMAR-]I &M, €1 & IM, KOTR] VACANT ! y
SADULSHAMAR [ {BHILWARA) . | I
. _ {GANGANAGAR) .
'u 7 I
11, [MS. INDU UIwAL L1 BIM, DUDUQATRUR | & m, VACANT ;
) DISTRICT) BIJAYNAGAR ; 1
(AIMER) t e |
SR I S Y
( Fz MUKESH KUMAR CI & IM, CHOMAH SPL. JUDICIAL -INEW ; C
(ON REQUEST) {JHALAWAR) MAGISTRATE (N|1. =
: ; ACT CASES) COURT o j
j NO.3, BIKANER : ﬁ
13 [YOGESH CHAND 1 & IM, SANGOD C) & IM, ASIND SMT. ‘
YADAV - (KOTA) [(BHILWARA) TOSHITA !
MAHENDRA KUMAR €1 &IM, DEGANA CJ & IM, RAMGARH
GOyaL ’

(MERTA)

CJ & JM, DEOGARH
(RAISAMAND)

{ALWAR)

C1 & M, BAGIDORA
(BANSWARA)

VAIBHAV KUMAR
TAILOR

¥
16, | Ms. SAROT MEENA C) & Jm, RINGUS Cl &M VACANT !
{SIKAR) UDAIPURWATI ;
» _ (SHUNIHUNU) .‘ !
17. | PREM PRAKASH ©J & IM, LAXMANGARH CIID)-IM, VACANT ‘
(SIKAR) | SRIMAHAVEERY] - .
. : | (KARAUILT) 1 ‘
18, Mg, JYQTI KUMART SPL. JUDICIAL NEW ! ! L !
SONT -MAGISTRATE( g ' ; y :
ACT CASES) COQURT, : . i
CHICTTORGAR -
——— "_-‘*--a.______~_‘_~ m'_““—-ﬂ-a_u“_h__‘_“_‘_ ¢
19, |POONAM MEENA ACl & 1M ND.Z, AIMER (SpL, JUDICIAL NEW ; ] ;
' ‘ MAGISTRATE (M.1. ‘ |
ACT CASES) COURT

DIMPLE JANDEL ACT B IM NO.4, AIMER [ SPL. JUDICIAL NEW :7 : :
: MAGISTRATE (N.I. |
ACT CASES) COURT

NO.3, AIMER | ’ i

SPL. JUDICIAL ‘ : .
MAGISTRATE (N.I, : : ;
ACT CASES) COURT, ‘ '
BEAWAR

SPL. UDICIAL NEW
MAGISTRATE (N.1.
ACT CASES) COURT
NO.2, ALWAR |

SPL. JUDICIAL NEW
MAGISTRATE (N.1,

ACT CASES) COURT
NQ.3, UDAIPUR

] _
21. JUMESH VEER ACJ 8IM ND.2,
BEAWAR (AIMER)

El

22, |MANISH HARJAT AC) & IM ND.3, ALWAR

23. |RAJAN KHATRI ACT & IM NO.1

(NORTH), UDAIPU
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Name of Officer
SARVA SHRI/Ms.;

NUKESH BHAGORA SPLIM (M. ACT

CASES) COURT N(
UDAIPUR

SPL. JUDICIAL | INEW ;
1, |MAGISTRATE (N.1. r , ‘.
ACT CASES) COURT L '

(=]
SPL. JUDICIAL
MAGISTRATE (

25, [NARENDRA MEENA

€2 8 IM, PaLT
26. |SMT. TOSHITA MALAN]
(ON REQUEST)

C1 & M, ABIND
(BHILWARA)
NOTE:

1. The officers are directed to hand over the ¢ arge in
accordance with Qpger No. 24/P.1. Dated 23.11.199g,

Cl & IM, nAW
(MERTA)

2. The officer transferred on his/her oWn  request dhal ot
be entitied to cfaim transfer allowance and joining tima,

i er shall
awalt his/her Posting order at the same Headquarier,

’ No.Estt.B2(v)1/2015/8335
|

Copy forwarded tq the 'folfowmg for informatiq
l\ - LThe Secretary to the Law Minister, Governme
] 2. The Principal Secretary tp the Govermment,
i Rajasthan, Jaipur, .
f 3. The Secretary to the Government of Rajast
' (Gr.2), Jaipur, ¢ s
[ : 4. The Secretary, Lokayukta, Sachiwalaya, Jaipu
S.The Accountant General, Rajasthan, Jafpur.
6.The Reqistrar General Registrar(Vlg.
Rajasrhan High Court, Jodhpur, ’
7.The Reglstrar-Cum-Princlpal Private
High Court, Jodhpury Bench, Jaipur,
B.The Registrar (Admn.}, Rajasthan HigH Court
the copies of thig order to all the Hon'hle 1ug
Secretary, Rajasthan State Legal Services
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- Persopat File/ |
i Conf./Accounts/GeneraU , « ;
| SubCuurt/Statistics/Cohﬁputer Caly ‘ . A f\\ .
RIS l_aave/Jr'.Actt./Building Cell REGISTRAR GENERAL !
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